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LEGISLATIVE DEPARTMENT.

We, the undersigned, Members of the Select Committee to which the Bill farther to

1. Paper No. 1. amend the Legal Practitioners Act, 1879, was

2. Paper No. IL referred, bave conridered the Bill and the papers
noted in the margin, and have now the honour to submit the following interim Report.

2. In view of the recent announcement on behalfl of the Government that they propose
shortly to convene a committee for the purpose of examining the whole question of the consti-
tution of an Indian Bar, we are of opinion that it would not be advisable to proceed at present
with legislation affecting only one of the many questions which would necessarily come under
the consideration of such a Committee, and in view of an assurance which we have received that
the question raised by this Bill will be szeeiﬁcn.lly referred to that Committee, we recommend
that no farther proceedings should, for the precent, be taken in respect of the Bill

8. The Bill was published in the Gazette of Indis, dated the 16th September, 1022,
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